| TEM NO 55 COURT NO. 2 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).5274/2012

(From the judgenent and order dated 12/07/2011 in WPMB No. 4187/2008 of The
H GH COURT OF JUDI CATURE AT ALLAHABAD, BENCH AT LUCKNOW

ANI L KUMAR JAI SWAL & ORS. Petitioner(s)
VERSUS
NAGAR PALI KA PARI SHAD & ANR Respondent ( s)

Date: 02/11/2012 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE D. K. JAIN
HON BLE MR JUSTI CE MADAN B. LOKUR
For Petitioner(s) M. Sameer Abhyankar, Adv.
M. T. Mahipal, Adv.
For Respondent (s) M . Praveen Chaturvedi, Adv.

M. Vivekanand M shra, Adv.
M. Ait Kumar Qupta, Adv.
M. N tin Bharadwaj, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Leave granted.

The appeal wll be heard on the SLP Paper Book. Addi ti onal
docunents, if any, may be filed by the parties.

Heari ng expedit ed.

No Stay.

| (Jayant Kumar Arora) | | (Charanjeet Kaur) [
| Sr. P.A | | Court Master |



